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1 (b) cbe Slept tx in i UkcD io ihi» S*r«i, S«0iiM»pur dtftUtct on 4 March,
regard 7 I9 ti;

THE MINISTER OP STATE IN THB 
MINISTRY^ OF ENVIRONMENT AND 
FORESTS (SHRl Z R. ANSARI) : (a) um S 
(b). Studies baw been made oo water tod  
land pollution. Tbe steps lakeo toclude Hm 
following :

(i) Water quality moottorlof statioaa 
have been tel up by the Ceofral 
Polloticn Cootrol Board at 
difTerenc stretches of river Yamona; 
and

« (H) A scheme oo waste water di«petal
oo lacd has beeo taken up.

Off-Shore Oeeaa Boft«a C ltclr«iiatae«k
S ta d le t

4193. SHRl D B . PATIL : Will (be
PRIME MINISTER be pleased to ftaia :

(a) whether off-ihor« oce«a bottom 
ekctromagnetic (OBE) studwa bair« b«eo 
■tsrted by tbe Indian lostitote of Geo* 
magnetism (LIO) to discover oil bcWw tba 
tea bed; and

(b) if to, locattooa where the studiaa 
have started or likely to be tu rted  7

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND T6CHNO- 
LOOY a n d  t h e  MINISTER OP STATE 
IN THE DEPARTMENTS OP OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE {S^Ki K R. 
NARAYANAN) : (a) No. Sir.

(b) Docs oo( trite .

Fraad la Pagra Nawada D a ta la^  Saral 
Branch of Ualoa B ath of ladla

4194. SHRl RAM BAHADUR SINGH: 
Will the Mtnitter of FINANCE be pleased 
to stale :

(a) whether a fraud wta detetied ta 
the Union Bank of India Branch at ^ r a  
Nawada DaWingh SaraJ In Bihar on 4 
March. 1982;

(b) whether a Bnt loforrottioD report 
v u  registered lo Polloa SttUoo i t  DaUiogh

(c) if to. the deuUt thereof and actioo 
takes so far; aod

*

*

(d) if oo action hat beeo ukan , ihe 
rtttoQS therefor 7

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRl 
JANARDHANA fOOJARY) : (a) Unioo 
Bank of lodta has reported that (he ei- 
Braoch Manager of its Pagra Nawada 
Branch took oo 4 3,82 a soni of Rs^ K90 
lahha from tha Bank's Cash safe for de- 
positing with State Bank of India. Daliingh 
Sarai Branch. However, he deposited orUy 
Rs. 0.70 lakh im tctd of Rs. 1.90 hikhs. 
fwtodling tb: btltiicc aoKHiot of Rs. I 20 
M bs.

«

(b) to (d). The Bink hat reported that 
a complaint w u  lodged with the DaH.ngh 
Saral fo lke  Station. Samailipur. oo 4.3 12. 
The polioc have cbargc-sheeteu the es- 
Branch Mantger, bis nephew and Ihe Head 
Cashier at the Branch t t  that Itme for tba 
embexzlement of Rt. I 20 lakhs. The Bank 
has further repcricd that both the Branch 
Manager aod Head Cashier have brea 
placed uoder suspemioa from the Baok't 
itnrice.

4

lacoase Tai Ralis la G«|arat

4193. SHRl RA NiirSING H GAtKW AD : 
Will the Miotsier of FINANC'E be pleased 
to s ta te :

( t)  Ihe Dumber of locoma lax raids 
ootdocttd hi Gt^arat during tba yaar 1986; 
dMrici-wfae; aod

(b) (b« amooot unearthed 7

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRl 
JANARDHANA POOJARY) : (a) aod (b), 
Duriiig tha year IW6, 661 searcbea were 
conducted io G ujaitl which resulted in 
seimre of prima fmcit anaccounted asaeta 
worth Rs. 621.17 takbs. Due lo Urga 
aumber of searches. It la ooi praticabta (o 
give dlstrict-wlac break-op.




